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ANNUAL ACCOUNT OF KanpLA PoOgrT
Trust MorMuGAa0 Porr TrusT,
aAND COMMISSIONERS FOR THE PORT
or Cawcurra ror 1971-72 anv
AupIT REPORTS THEREON

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR) Sir, I beg to lay on the
Table—

(1) A copy each of the following
papers (Hindi and Enghish verstons)
under sub-section (2) of section 103
of the Major Port Trusts Act, 1863.—

(i) Annual Accounts of the
Kandla Port Trust for the
year 1971-72 and the Audit
Report thereon

(11) Annual Accounts of the Mor-
mugao Port Trust for the
vear 1971-72 and the Audit
Report therron (Piaced n
Library. See No LT-5118/
731

(2) A copy of the Annuaj Accounts
(Hind: and English versions) of the
Commissioners for the Port of Cal-
cutta for the vear 1971-72 and the
Audit Report thereon {[Placed
Library Seec No LT-5119/73 )

SHRI JYOTIRMOY BOSU (Die-
mond Harhour) These paper+ relate
to the year 1971-72, for the year end-
mg lst March, 1872 They should
have ULeen laid one year earlier Shri
Ra; Bahadur owes an explanation to
this House for this inordinate delay
It he does it in future we shall bave
to censure this hon Minister

SHR! RAJ BAHADUR These are
not only annusl accounts but alsc
audit reports and audit reports take
time
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Revizws anp Awxvar Reports or
Narionap, Burromwg CONSTRUCTION
CorroraTiON, New Drunr, Hinous-
TAN Housmng Facrory Lin. Nxw
Doz yor 1971472, MiINISTERS
Resmences (Aumrr) Ruirs, 1878

AND SLUM AREAS (IMPROVEMENT
AND CrEARaxcy) Auvnr Rules,
1973.

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI) I beg to lay on the
Table—

(1) A copy each of the following
papers (Hindi) and Enghsh versions)
under sub-section (1) of section 619A
of the Companies Act, 1956 —

(1) (a) Review by the Govein-
ment on the working of the
National Buildings Construc-
tion Corporation Limited, New
Delni, for the year 1971-72

(b) Annual Repert of the National
Buildings Construction Cor-
poration Limited, New Delhl,
for the year 1971-72 along
with the Audited Accounts
and the comments of the
Comptroller and  Auditor
General thereon [Placed m
Library, See No LT-5120/
73}

(1) (a) Review by the Govein-
ment on the working of the
Hindustan Housing Factory
Limited New Delhi for the
year 1871-72

Annual Report of the Hindus-
tan Housing Factory Limited,
New Dellt for the year 1071-
72 along with the Audited
Accounts and the comments
ot the Comptroller and Au-
ditor-General thereon {Placed
in Library See No LT-5121/
731

(b

—

(2) A copy of the Ministers’ Res:-
dences (Amendment) Rules, 1073
(Hindi and English versions) puhligh-
ed in Notification No GSR %01 in
Gazette of Indla dated the 12th



